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File No. CGPDTM-1 1037/2/2025—CGOFFICE/8 YR s

Office Order

Date: 04.06.2026

Constitution of Internal Complaints Committee under section 4 of Sexual Harassment of
Women at Workplace (Prevention, Prohibition and Redressal) Act, 2013

In supersession of all the existing office orders of O/0 CGPDTM and Patent Office, Delhi in respect of

Prevention of Sexual Harassment Committee (ICC), including Office Order number POD/Committee

Order/2023-24/834 dated 10.08.2023, the below-mentioned internal complaints committee on sexual harassment

at the workplace is hereby constituted at the local level under the Patent Office, New Delhi.

The following officers of the Patent Office, Delhi, are appointed as the members of the said committee:

S.No. Name Designation
1 Ms. Rishu Bharti Deputy Controller of Patents and Designs Chairperson
2 Shri Debasish Banerjee Assistant Controller of Patents and Designs Member
3 Ms Swati Roy Prasad Lawyer and Legal Advisor to SES (NGO) Member
4 Ms. Vijayshree Assistant Registrar of TM, GI and CR Member
5 Ms Mehak Examiner of Patents and Designs Member
6 Ms. Kavita Mahto Junior Translation Officer Member
2. This issues with the approval of the Controller General of Patents, Designs & Trademarks.

(Dr. Anand Pal Singh)

Deputy Controller of Patents and Designs
(Administration and Establishment)

O/o CGPDTM, New Delhi



